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‘J "IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH%Q‘

.

AT HYDERABAD

-

M.A, 432/94

in
C.A, 272/88B. Dt, of Decision : 74.6.94.
Mr, P. Raghaiah .+ Applicant,

vs

1., The General Manager,
: 8C Rly' Sec'had,

2. The Sr. Divisional Operating
Superintendent, SC Kly,
Vijayawaga.

3, Divisional Safety Officer,
SC Rly, Vijayawaga. ++ Respondents,

Ccounsel for the Applicant s Mr, J.M. Nzidu

Counsel for the Respondents : Mr, D, Frgncis Paul, SC For Rlys,

CORAM:
THE HON'BLE SHRI JUSTICE V., NEELADRI RAD : VICE CHAIRMAN

THE HON'ALE SHRI R, RANGARAJAN : MEMBER (ADMN.)



ﬂ i 4

MA,432/94 in DA.272/68

ORBER

( As per Hon, Mr, Justice V. Neeladri Rao, Vice Chairman )

Hear d Sri J.M. Maidu, learned counsel for the peti-
tioner and 5ri D. Francid Paul, learned Standing counsel
for the Railways.

2, This MA is filed praying for a direction for payment

a of subsistence allowance., Sri Paul, learned Standing

,X | counsel for the respondents submitted that an SLP was
n,*J | already filed against order of this Tribunal in DA,272/88

v and hence the subsistence allouan;e is not paid.

P 3. BR.272/88 was alloued on the ground that copy of the

report of the Inquiry Officer was not furnished to the

applicant before order -er, removal was passed. Hence, it

p
is justéand proper to wait till the disposal of the SLP,

P

urged the learned counsel for the respondents, But the
PR - “lgarned counsel for the applicant vehemently stated that
no SLP was filed. Then the learned standing counsel for

the respondents submitted that he will get instructions in

Sy - \
‘e regard to the latest stage of SLP. Hence call on 29—7-1@94;/
- (R. Rangarajan) (V. Neeladri Rao) f
' Member (Admn, ) : : Vice Chairman {1
Datsd : 24 June, 1994 /ﬂdﬂ%éw
Dictated in Open Court Deputy Régiétr;;(J)CL

To .
1. Tne eneral Manager, S.C.Rly, secuncerabad.

2. Tne wr.iivisional Operating superintendent, 5.CeRly, vijayawada
3. Tﬁ@‘nivisional safety Otticer, s.C.Rly, vijayawada.

One copy to Mr.J.M.Naiau, advocate, CaT.nyde.

copy to Mr.D.francis Paul, oC tor Rlys, CaT.Hya.




